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C.P No. 09/2016

Present: 1. Hon’ble Member (J) Shri Vijai Pratap Singh
2. Hon’ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 15t January 2018, 10.30 A.M
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ORDER
Ld. Counsel for the petitioners and the respondents is

present.

Ld. Counsel representing the petitioner in C.P.No.
09/2016 has submitted that Ernst & Young‘ has sought time
for filing valuation report. He has also correspondence with
the valuer which shows that report is likely to be filed by
15/02/2018. In view of the submissions of the parties the case
is adjourned to 21/02/2018 and valuer is directed to file
valuation report by 15/02/2018.




Copy of the order may be communicated to the valuer.
Both the parties are directed to cooperate with the valuer so
that valuation report is filed in time.

List it on 21/02/2018.
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